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Armed Forces in Tripura

5227. SHRIMATI PRAMILA DAND-
VATE : Will the Minister of DE-
FENCE be pleased to state:

(a) whether it is a fact that GOC-
in-C, Eastern Command had entered
the Tripura State in the 3rd week of
June, 1980;

(b) if so, what was the number of
armed forces that entered Tripura;

and

(c) at whose instance the army en-
tered Tripura State?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
C. P. N, SINGH): (a) Yes, Sir. The
GOC-in-C, Eastern Command visited
Tripura on 19.6.1980 and 20.6.1980:

(b) Two companies on 9-6-1980
and one battalion on 11.6.1980 were
inducted into Tripura,

(c) At the request of the Govern-
ment of Tripura for mainienance of
Jaw and order.

Ultimatum to Bengalis to Quit Tripura

5228. SHRI AMAR ROYPRADHAN:
Will the Minister of HOME AFFAIRS

be pleased to state:

(a) whether it is g fact that an ulti-
matum has beep given to Bengalis io
quit Tripura as early ag possible; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA)
(a) & (b). According to information
received from the State Government,
some 'wall posterg to this effect had
appeared in some parts of Tripura,
State Government alerted the local
administration and police vigilance
was stepped up. Central Govern-
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ment have already sent in reinforce-
ments of Army anq para-military
forces to assist the State Goverament
in curbing lawlessness and taking
effective preventive measures. A
close watch is being kept on the situ-
ation.

Manufacture of Machineries ang Parts
etc. by Alcock Ash Co.,, Bhavnagar

5229. SHR] RAMJIBHAI MAVANI:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Alcock Ash industry at
Bhavanagar Port area (Gugarat)
under Gujarat Government undertak-
ing is manufacturing Barge and other
important machineries and parts etc.;

(b) whether the Central ®Govern-
ment has any investment therein or
any type of assistance hag ever been
given to it;

(c) if so, the details thereof;

(d) the detailg of the various pro-
ductions made since 1975 to 1977 and
1977 to 31st March, 1980;

(e) whether the State undertaking
industry hag shown the work and pro-
duction excellent in comparison to the
Private Sector Industries;

(f) whether thig industry now ac-
cepts foreign offers too; and

(g) if so, what Central assistance
will be provided to this industry at
Bhavnagar for its expansion and
development?

THE MINISTER OF STATE IN THE
MINISTRY of INDUSTRY (SHRI
CHARANJIT CHANANA): (a)
to (c). The Undertakings of M/s. Al-
cock Ashdown co., Ltd. in Bombay
and Bhavnagar which had closed
down in January, 1971, were acquired
by the Central Government through
an Act of Parliament known as “Al-
cock & Asndown Co. Ltd. (Acquisi-
tion and Transfer of Undertakings)
Act, 1978”, which came into force with
effect from 14th December, 1973. The
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management of the Bhavnagar Unit
was entrusted to the Government of
Gujarat by an order dated the 15th
of December 1873. Since than, this
Unit ig being managed by the Go-
vernment of Gujarat on behalf of
Government of India. This unit is
manufacturing Barges, Pontoons, F.
R. P. Boats, Tourists Launchestugs,
Work Boats, F. R. P, Dug-out Canoes
and algp doing off-share Work.

(d) Details of production in the
Bhavnagar Unit from September 1975,
when it re-started, till the 31st of
March 1980, are as under:

Nos. Value

Rs. (in 'akhs)

1. Barges 3t 272. 50
2. Pontoons 4 31.00
3. F.R.P, Boats 4 0.36
4. Launches 1 2.95
5. Off-Shore Work - 6.23
Total; 313.04

(e) to (g) Production in the

Bhavnagar Unit, being managed by
the Government of Gujarat, is of ex-
cellent quality anq the Products meet
the required specifications. This Unit
has already executej several export
orders for Barges, Pontoons etc. As-
sistance required for its growth will
be made available as and when found
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Manufacture of Deep Sea Fishing
Trawlers

5231. SHRI K. A. SWAMI: Will the
Minister of INDUSTRY be pleased to
state:

(a) whether there is sufficient tech-
nical know-how in Indian Shipyards
to manufacture deep sea fishing traw-
lers;

(b) whether Government-owned
shipyards are willing to build fishing
trawlers; and

(c) if so, the reasons why Govern-
ment are permitting import of foreign
trawlers?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA): (a)
Yes, Sir.

(b) Yes, Sir.

(c) The import of fishing trawlers 1s
permitted on a selective basis on consi-
Herations of cost, delivery and special
needs so as to ensure rapid develop-
ment of the marine fishing industry,





